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HFEA AT K0T, IT q=e (T4 HHT)
MINISTRY OF FINANCE
(Department of Revenue)
CORRIGENDUM
New Delhi, the 16th October, 2015

S.0. 2849(E).—In the notification of the Government of India, Ministry of Finance
(Department of Revenue) number S.0. 1993(E) dated 20th July, 2015, published in the Gazette of
India, Extraordinary, Part-II, Section 3, Sub-section (ii), relating to title of the project in para 1 and
4,1i.e. “Sevalaya Primary School Building Project”, may be read as “Children’s Home Project”.

[No. 215/2015/F. No. 27015/2/2015-SO (NAT.COM)]
MAKKHAN LAL MEENA, Dy. Secy. (National Committee)
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